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QuCUT Tl!AM's rou.. OF ENGLAND 

3162. SHRI MARANDI: Will the 
Minister of EDUCATION be pleased to 
stale : 

(a) whether it is a fact that India's 
crlctet team performed poorly during 
their recent tour of Enldand and East 
African countries; . 

(b) if so, whether it is also a fact 
that tho Indian Cricket Team could DOt 
earn any foreign exchange profit in this 
tour; 

(c) if so, the total loss sul'ered by 
India; and 
L92~ 

(d) the steps taken to improve the 
cricket game in India? 

mE MINISTER OF STATE IN 
THE MINISTRY OF EDUCATION 
(SHRI BHAGWAT JHA AZAD):: 
(a) India's Cricket team lost all .. 
three Test matcltea in England but it 
won IOIIle matches and drew dIo nit 
in tho East African countries. . 

(b) and (c). The Indian Cricbt 
Team earned foreign exchanp of abcIUt 
£. 9,000/· 00 the tour. . 

(d) The Board ot Control for Cri ... 
kef in India are undcntood to bavW 
been taking steps to unearth talent bJ 
organising Coaching Campa with ~ 
co-operation of the State ~ 
at the School level and also by orpai,. 
lliag competitive Cricket Tournaments, 
vir. Inter-State Schools TOUl'IIlIIIIeI\t 
for Cooch-Bihar Trophy, Vilzy Trophy 
Tournament for UniYerSities at Zoaal 
level and the National Championship 
of India and Inter-State matche5 for 
Ranji Trophy, Zonal ChlUll(iioaship of 
India for Duleep Trophy and Irani Cup 
match between the National Champions 
aDd the Rest of Iodia team and all 
other steps necessary for the promotioll 
of the pme. 

I.W.T. SERVlCI! ON THE GANGA. 

3163. SHRI MARANDI : 
SHRI S. C. BESRA : 

Will the Minister of TRANSPORT 
AND SHIPPING be pleased to atate : 

(a) whether it is a fact that the Cen-
tral Government had expressed their in. 
ability to bear the entire financial bur· 
den of running the inland water trans-
port service on the Ganga; 

(b) whether it is also a· fact that 
central Government are l'e-elI:aminiIig 
the proposal; and 

(c) if 80, whether any final decision 
has . been taken? 
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nIl! MINISTER OF TRANSPORT 
AND SHIPPING (DR. V. K. It v. 
MO) : (a) to (c). !bere is no pro-
posal under consideration that the Ccn-
tnll OOVl:t1lll1ent should bear the entiN 
fiDancial burden of running inland water 

'transport services on the Gan",. The 
erstwhile Ganga Brahmaputra Water' 
Transport Board, which was financed 
by the Central Government aDd the 
State Governments of Bihar, Uttar Pra. 
• cIeeh, West Bengal and Assam, conduct-
ed an experimental service on the Ganga 
between Rajmahal and Buxar to explore 
the technical feasibility of runinng shal-
low draft vessels. The service, thougb 
found to be technically feasible, was not 
Ietilunerative due to inadequate traffic 
offerings and it had to be discontinued 
in 1962. The possibility of running 
commercial services on the Ganga based 
on an assessment of the likely traffic 
a'\i'ailable for transport by river is under 
re-examination. 

~IID MSETING OF EDuCATIONAL ADVI-
SORY CoMMITTEE 

3164. SHRI MARANDI : 
SHRI S. C. BESRA : 

SItRJ: S. M. JOSHI : 

Will the Minister of EDUCATION 
be pleased to state : 

(a) whether it is a fact that the Cen-
tral Advisory Board of Education at 
their meeting held on the 23rd Septem-
ber, 1967 at Delhi recommended that 
the idea of common scheols in the 
country should be accepted by Govern-
**t 

(b) if so, whether any final decision 
in this regard has also been taken; and 

(e) the broad outlines of other re-
~tioDS made by the AdvIsory 
Board at its meeting '} 

THE MINISTER OF EDUCATION 
(DR. TRlGUNA SEN) : (a) Yes, Sir. 

(b) and (c). Final decisions on the 
recommendiltioDS of the Board (includ-
ifts the recommendation I'l:garding com-
mon schools) will be taken after the 

report of the Education Commission 
has been discussed in the Lok Sabha. 

CoNFLICT BElWEEN KAsHMIR ADlI!D 
POLICE AND C.R.P. 

3165. SHRI GULAM MOHAM-
MAD BAKSHI : Will the Minister of 
HOME AFFAIRS be pleased to state : 

(a) whether it is a fact that thc:re 
was a con1lict between Kashmir Armed 
Police and Central Reserve Pollee In 
Srinagar recently; 

(b) if so, the reasons therefor; 

(c) whether Government have insti-
tuted any inquiry into the matter; and 

(d) if so, the outcome thereof and 
further action taken by Government in 
this matter? 

THE MINISTER OF HOME AF-
FAUtS (SHRI Y. B. CHAVAN) : 
(a) to (0). !bere was a minor incident, 
caused by misunderstanding, between 
!iOIIle men of the Kashmir Armed Police 
and !iOIIle of the Central Reserve Police 
in the course of performance of their 
duties. The local authorities settled 
the matter satisfactorily. 

AWARDs TO Cntcus ARTISTES 

3166. SHRI MAYAVAN : Will the 
Minister of EDUCATION be pleased 
to state : 

(a) whether it is a fact that the Cen-
tral Government has rejected the de-
mand of circus artists that their occupa-
tion should be recognized as an art and 
national awards be instituted to hallam 
their artistes; 

(b) if so, the main reasona for re-
jection; 

(e) whether it is also a fact that 
0Wrman of the .lndian Circus Pedera-
tion had requestec:l the Central Govern-
ment for providing training facilities 10 
circus artistes; '8Ild 

(d) if so, the reaction IiIf Govern-
ment thereto 7 




